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market aD the basis of market information 
pined. Since Indian prices were high till 
last year, it has not so far been possible to 
establish a ,000 lead in new markets. 

~M'Y of Lou. lakea ffOlD Bab 
, by Sick Uolts 

765. SHRI AMAL DAnA: Will the 
Minister of FINANCE be pleased to state: 

<a> the amount of mone)' taken so Car 
by the sick units from the banks; 

(b) the amount of money so far recover
ed by the banks: and 

(c) the steps Government propose to take 
against those who have already wound up 
their units without paying back the loan? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANAR
DHANA POOl AR Y): (a> As per the latest 
available inCormation furnished by the 
Reserve Bank of India, as at the end of 
December, 1983 the outstanding advances of 
Scheduled Commercial Banks to larBe, 
medium and small scale sick units amounted 
to Rs. 3101.29 crores. 

(b) The account of any industrial unit 
with a bank is a running account and the 
financial assistance is granted on a troll over' 
basis. It is therefore not possible to say how 
much amount has been recovered by the 
banks from the sick units in their assistance 
portfolio. 

(c) In the case or sick units, banks may 
resort to recall ot advances, enforcement or 
securities and legal remedies for recovering 
the amouDts due to them. In the case of 
units which have 'been wound up, the banks 
can take recourse to legal measures to 
recover their dues. 

Daeolty Ia UaIoD Buk BraDcla of Auaad 
NIbtaD, New DeIhl 

766. SHRI DHARAM PAL' SINOH 
MAIJI(: Will the Minister of FINANCB 
be pleased to state: 

<a> whether attention of Government has 
been drawn to the news item appeared in 
'The Bindustan Timet' of the 5th March" 

98S whelein it has been stated that four 
\IIl-tottins ~ in a darin, day .. Ji8ht 

dacoity stormed ioto a Union Bank Branch 
j'n the posb Anand Niketan in South Delhi 
and alter a smooth four minute operation, 
escaped'with about Rs. 45,000 cash; 

(b) if 80, the details of the incident; 

(c) whether any arrest has since been 
made; and 

(d) the action taken to avoid such 
recurrence? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI JANAR
DHANA POOJARY): <a> Yes, Sir, the 
news.item has come to Gover,oment's notice. 

(b) and (c). The Union Bank of India 
has reported that at about 12.4S P.M. on 
4th March 1985, four persona, brandishilll 
couDtry made revolvers, entered its Anand 
Niketan (New Delhi) Branch and looted 
cash amounting to Rs. 44,994/-. The poUce 
was immediately informed of the incident. The 
police investigations are in proaress. No 
arrests have been made so far. 

(d) State Governments, who are pri. 
marily responsible for the maintenance of 
law and order, have been requested to take 
suitable preventive measures for curbing the 
incidents of bank dacolties/robberies. Govern
ment have also issued guidelines to all public 
sector banks to tighten security measures 
within their premises. 

Commerdal Borrowings by Premier 
Financial InItftutiODS 

767. SaRI AMAR ROYPRADHAN 
Will the, Minister of FINANCE be pleased 
to state: " 

(a) whether premier financial institutions 
in the countrY have considered ~'safe" exter. 
nal commercial borrowings by India upto 
Rs. 7,SOO crores during the Seventh Five 
Year PIan for financing the country's various 
crucial industrial projects; and 

(b) if so, the details in this reprd and 
the decision of Government thereon? 

THE MINISTER OF STATB IN THE 
MINISTRY OP FINANCE (SHIU JANAR.· 
DHANA POOJAR.y): (a) Premier flnandal 
institutions lib lOBI, ICICI and lFe! have 
feportcd that no sueb assessment of "safe'· 




